
Sl. No. Name and Designation of the Officer Civil Criminal Total

1 Sri S. Datta Purkayastha,                                                                                         

District and Sessions Judge, Agartala
787 169 956

2 Sri Govinda Das,                                                                                             

ADJ., (Court No. 2), Agartala  
634 212 846

3 Sri Veda Pratim Debbarma,                                                                                             

ADJ., (Court No. 3), Agartala
0 123 123

4 Sri Yoginder Pal,                                                                                                  

ADJ., (Court No. 4), Agartala
802 194 996

5 Sri Dhiman Debbarma,                                                                                        

ADJ., (Court No. 5), Agartala
165 239 404

6 Sri Ashutosh Pandey,                                                                                                           

Judge, Family Court, Agartala 
461 278 739

7 Sri P. Kumar,                                                                                                               

Addl. Judge, Family Court, Agartala
445 328 773

8 Smt. Mou Banerjee,                                                                                              

CJ (Sr. Div) & ASST. SJ., (No.1), Agartala
456 18 474

9 Sri Dulal Kanti Shukla Das,                                                                                           

CJ (Sr. Div) & ASST. SJ., (No.2), Agartala
482 17 499

10 Sri P.P. Paul,                                                                                                                

CJM-cum-Civil Judge (Sr. Div), Agartala
158 986 1144

11 Sri Soumyo Bikash Das,                                                                                               

Addl.CJM-cum-Civil Judge (Sr. Div), Agartala
119 1494 1613

12 Smti. Yashvi Taneja,                                                                                                          

CJ (Jr. Div)-cum-JM. First Class, (Court No. 1), Agartala 
196 884 1080

13 Sri Ayan Choudhury,                                                                                                                                       

CJ (Jr. Div)-cum-JM First Class, (Court No. 2), Agartala
120 941 1061

14 Smti. Dorothy Jamatia,                                                                                                      

JM., First Class-cum-Civil Judge (Jr. Div),Court No. 1, Agartala 
20 769 789

15 JM.,First Class-cum-Civil Judge (Jr. Div),Court No. 2, Agartala 

(Vacant), charge remains with Smti Dorothy Jamatia,  JM., First 

Class-cum-Civil Judge (Jr. Div),Court No.1, Agartala

14 1027 1041

16 JM.,First Class-cum-Civil Judge (Jr. Div),Court No. 3, Agartala 

(Vacant), charge remains with Sri Sanjan Lal Tripura,  JM., First 

Class-cum-Civil Judge (Jr. Div),Court No.5, Agartala

43 1136 1179

17 JM., First Class-cum-Civil Judge (Jr. Div), Court No. 4, 

Agartala(Vacant), charge remains with Smti Aparajita Singha,  

JM., First Class-cum-Civil Judge (Jr. Div),Court No. 6, Agartala

39 1205 1244

18 Sri Sanjan Lal Tripura,                                                                                                                         

JM., First Class-cum-Civil Judge (Jr. Div),Court No.5, Agartala
32 930 962

19 Smti. Aparajita Singha,                                                                                                          

JM., First Class-cum-Civil Judge (Jr. Div), Court No.6, Agartala 
31 1013 1044

5004 11963 16967

SI. No. Name of the Station Civil Criminal Total
1 Agartala 4098 11357 15455

4098 11357 15455
2 Family Court, Agartala 461 278 739
3 Addl. Judge, Family Court, Agartala 445 328 773

906 606 1512

5004 11963 16967

Total

Grand Total

West Tripura Judicial District

Court- wise and Station-wise pendency of Civil and Criminal Cases as on 31.03.2021

Court- wise pendency of Cases as on 31.03.2021

Total

Station-wise pendency of Cases as on 31.03.2021

Total



SI. No. Name and Desigantion of the Officer Civil Criminal Total

1 Sri A. K. Nath,                                                                                                              

District and Sessions Judge, Udaipur
285 90 375

2 Sri Manabendra Debbarma,                                                                                  

Additional District and Sessions Judge, Udaipur
274 100 374

3 Smti  Sankari Das,                                                                                                        

Judge, Family Court, Udaipur
194 284 478

4 Sri R. Bhattacharjee,                                                                                                      

CJ (Sr.Div) & ASST. SJ., Udaipur
170 19 189

5 Sri Dharmendu Das,                                                                                                  

CJM-cum-Civil Judge (Sr. Div), Udaipur
44 320 364

6 Sri Rajarshi Chakaraborty,                                                                                         

CJ (Jr. Div)-cum- JM. First Class, Udaipur
27 399 426

7 Smti Debjani Majumder,                                                                                       

JM., First Class-cum-Civil Judge (Jr. Div) (Court No. 1), Udaipur,
14 484 498

8 Smt. Archana Reang                                                                                                             

JM., First   Class-cum-Civil Judge (Jr. Div),  (Court No. 2),  

Udaipur 

10 433 443

9 Sri Avinash Jamatia,                                                                                                        

SDJM-cum-Civil Judge (Jr. Div), Amarpur
22 881 903

10 Smti. Susmita Das,                                                                                                 

CJ (Jr. Div) -cum-JM First Class, Amarpur
3 234 237

1043 3244 4287

SI. No. Name of the Station Civil Criminal Total

1 Udaipur 824 1845 2669
2 Amarpur 25 1115 1140

849 2960 3809
3 Family Court, Udaipur 194 284 478

1043 3244 4287

Total

Grand Total

Gomati Judicial District
Court- wise and Station-wise pendency of Civil and Criminal Cases as on 31.03.2021

Court- wise pendency of Cases as on 31.03.2021

Total

Station-wise pendency of Cases as on 31.03.2021



SI. No. Name and Designation of the Officer Civil Criminal Total

1 Sri U Choudhuri,                                                                                                                     

District and Sessions Judge, Belonia
829 177 1006

2 Smti Hena Begam,                                                                                                             

Civil Judge(Sr. Div) & Asstt. Sessions Judge, Belonia
65 35 100

3 Sri S.K. Singh,                                                                                             

CJM-cum-Civil Judge (Sr. Div), Belonia
15 622 637

4 Smti. Mitra Das,                                                                                                             

CJ (Jr. Div)-cum-JM First Class, Belonia 
160 409 569

5 Smt. Madhumita Biswas,                                                                                            

JM., First  Class-cum-Civil Judge (Jr. Div), Belonia
52 449 501

6 Smti. Swastika Das,                                                                                                       

SDJM-cum-Civil Judge (Jr. Div), Sabroom 
6 110 116

7 Sri Aritra Das,                                                                                                       

CJ (Jr. Div)-cum-JM., First   Class, Sabroom 
20 88 108

1147 1890 3037

SI. No. Name of the Station Civil Criminal Total

1 Belonia 1121 1692 2813
2 Sabroom 26 198 224

1147 1890 3037

Station-wise pendency of Cases as on 31.03.2021

Grand Total

South Tripura Judicial District

Court- wise and Station-wise pendency of Civil and Criminal Cases as on 31.03.2021

Court- wise pendency of Cases as on 31.03.2021

Total



SI. No. Name and Designation of the Officer Civil Criminal Total

1 Sri Jesthamani Murasing,                                                                               

District and Sessions Judge, Kailashahar
184 118 302

2 Smti Sudipta Choudhury,                                                                                            

Additional District and Sessions Judge, Kailashahar
13 93 106

3 Sri Arindam Pal,                                                                                                        

Judge, Family Court, Kailashahar
81 161 242

4 Sri Mridul Chakraborty,                                                                                                  

CJ (Sr.Div) & ASST. SJ., Kailashahar
115 0 115

5 Sri Saikat Das,                                                                                                                                          

CJM-cum-Civil Judge (Sr. Div)., Kailashahar
72 861 933

6 Sri Raja Gupta,                                                                                                      

CJ (Jr. Div)-cum- JM First Class, Kailashahar
155 837 992

7 JM., First Class-cum-Civil Judge (Jr. Div), Kailashahar (Court No. 

1) (Vacant)charge remain with Sri Raja Gupta, CJ (Jr. Div)-cum- 

JM First Class, Kailashahar

45 206 251

8 Smt. Papri Debbarma,                                                                                                       

JM., First   Class-cum-Civil Judge(Jr.Div), Kailashahar (Court 

No.2)

37 656 693

702 2932 3634

Sl. No. Name of the Station Civil Criminal Total

1 Kailashahar 621 2771 3392

621 2771 3392
2 Family Court , Kailashahar 81 161 242

702 2932 3634

Station-wise pendency of Cases as on 31.03.2021

Total

Grand Total

Unakoti Judicial District

Court- wise and Station-wise pendency of Civil and Criminal Cases as on 31.03.2021

Court- wise pendency of Cases as on 31.03.2021

 



Sl. No. Name and Designation of the Officer Civil Criminal Total

1 Sri  Gautam Sarkar,                                                                                               

District and Sessions Judge, Dharmanagar
551 396 947

2 Sri Ramdas Chattopadhyay,                                                                                      

CJ (Sr.Div) & ASST. SJ., Dharmanagar
196 19 215

3 Sri Saamyojyoti Debnath,                                                                        

CJM-cum-Civil Judge (Sr. Div)., Dharmanagar
112 386 498

4 MS. Surabhi Shekhar,                                                                                                                

CJ (Jr. Div)-cum- JM., First Class, Dharmanagar 
200 629 829

5 Smti Lisa Debbarma,                                                                                                 

JM., First Class-cum-Civil Judge (Jr. Div), Dharmanagar
66 512 578

6 Sri Amarjit Dey,                                                                                                                       

SDJM-cum-Civil Judge (Jr. Div) Kanchanpur 
1 296 297

7 Sri Piyush Priyadershi,                                                                                                 

CJ (Jr. Div)-cum- JM., First Class, Kanchanpur
5 243 248

1131 2481 3612

SI. No. Name of the Station Civil Criminal Total

1 Dharmanagar 1125 1942 3067
2 Kanchanpur 6 539 545

1131 2481 3612

Total
Station-wise pendency of Cases as on 31.03.2021

Grand Total

North Tripura Judicial District

Court- wise and Station-wise pendency of Civil and Criminal Cases as on 31.03.2021

Court- wise pendency of Cases as on 31.03.2021



Sl. No. Name and Designation of the Officer Civil Criminal Total

1
Sri S. B. Dutta,                                                                                               

District & Sessions Judge, Sonamura
166 292 458

2
Smti Sarmistha Mukherjee,                                                                                       

Judge, Family Court, Sonamura
40 81 121

3
Sri Uttam Hrishidas,                                                                                               

CJM-cum-Civil Judge (Sr. Div), Sonamura
148 633 781

4
Sri D. P. Mishra,                                                                                                           

CJ (Jr. Div)-cum- JM., First Class, Sonamura
98 286 384

5

JM., First  Class-cum-Civil Judge (Jr. Div), Sonamura, 

(Vacant)charge remains with Sri D. P. Mishra, CJ (Jr. Div)-cum-

JM., First Class, Sonamura 

58 168 226

6
Sri Ashit Debnath,                                                                                  

Additional District & Sessions Judge, Bishalgarh 
183 223 406

7
Smti  Chhandita Debnath,                                                                                       

SDJM-cum-Civil Judge (Jr. Div), Bishalgarh
29 1088 1117

8
Sri Ali Hayder Khan,                                                                                       

CJ (Jr. Div)-cum- JM., First Class, Bishalgarh
63 981 1044

785 3752 4537

SI. No. Name of the Station Civil Criminal Total

1 Sonamura 470 1379 1849
2 Bishalgarh 275 2292 2567

745 3671 4416
3 Family Court , Sonamura 40 81 121

785 3752 4537

Total

Station-wise pendency of Cases as on 31.03.2021

Total

Grand Total

Sepahijala Judicial District
Court- wise and Station-wise pendency of Civil and Criminal Cases as on 31.03.2021

Court- wise pendency of Cases as on 31.03.2021



Sl. No. Name and Designation of the Officer Civil Criminal Total

1
District and Sessions Judge, Khowai, Charge remains with Sri H. 

Chakraborty, Judge, Family Court, Khowai
181 304 485

2
Sri Hrishikesh Chakrabarti,                                                                                      

Judge, Family Court, Khowai 
79 103 182

3
Smti. Ishika Dan,                                                                                                           

CJ (Sr. Div) & Asstt. Sessions Judge, Khowai
47 60 107

4
Sri Subhra Nath,                                                                                         

CJM-cum-Civil Judge (Sr. Div), Khowai
18 703 721

5

CJ (Jr. Div)-cum- JM., First Class, Khowai charge remains with 

Smti. Deepa Bhattacharya, JM., First Class-cum- Civil 

Judge(Jr.Div), Khowai

44 380 424

6
Smti Deepa Bhattacharya,                                                                                       

JM., First Class-cum-Civil Judge (Jr. Div), Khowai
24 586 610

393 2136 2529

SI. No. Name of the Station Civil Criminal Total

1 Khowai 314 2033 2347
314 2033 2347

2 Judge, Family Court, Khowai 79 103 182

393 2136 2529

Court- wise pendency of Cases as on 31.03.2021

Total
Station-wise pendency of Cases as on 31.03.2021

Total

Grand Total

Khowai Judicial District
Court- wise and Station-wise pendency of Civil and Criminal Cases as on 31.03.2021



Sl. No. Name and Designation of the Officer Civil Criminal Total

1
 Sri S. Sharma Roy,                                                                                      

District and Sessions Judge, Dhalai Judicial District, Ambassa 
47 126 173

2

Sri Anshuman Choudhury                                                                                               

Additional District and Sessions Judge, Dhalai Judicial District, 

Ambassa 

31 122 153

3
Sri Sanjoy  Bhattacharjee,                                                                                                       

Judge, Family Court, Ambassa,
17 13 30

4
Sri Rahul Roy,                                                                                              

Civil Judge(Sr. Division)-cum-Assistant Sessions Judge, Ambassa
37 6 43

5
Sri Satyajit Das, ,                                                                                          

CJM-cum-Civil Judge (Sr. Div), Ambassa
19 95 114

6
Smti Reena Debbarma,                                                                             

CJ (Jr. Div)-cum- JM., First Class, Ambassa
9 88 97

7 Sri Surya Deo Singh,                                                                                               

Additional District & Sessions Judge, Kamalpur
90 144 234

8 Smt. Jekashmee Debbarma,                                                                                  

SDJM-cum-Civil Judge (Jr. Div) Kamalpur
6 251 257

9 Sri Bikash Debbarma,                                                                                                      

CJ (Jr. Div)-cum-JM., First Class, Kamalpur
37 286 323

10 Sri Ramanuj Bhattacharjee,                                                                                                  

SDJM-cum-Civil Judge (Jr. Div), Longtharai Valley
6 355 361

11 Sri Abhijit Adhikari,                                                                                                      

Civil Judge (Jr. Div)-cum- JM., First Class, Longtharai Valley
10 134 144

12 Sri Gaurav  Kumar  Shahi,                                                                                                                 

SDJM-cum-Civil Judge (Jr. Div)., Gandacherra
0 50 50

13 Sri Thomas Lal Ditsaka Darlong,                                                                                                                  

Civil Judge (Jr. Div)-cum- J.M. First Class., Gandacherra
1 125 126

310 1795 2105

SI. No. Name of the Station Civil Criminal Total

1 Ambassa 143 437 580
2 Kamalpur 133 681 814
3 Longtharai Valley 16 489 505
4 Gandacherra 1 175 176

293 1782 2075
5 Family Court, Ambassa 17 13 30

310 1795 2105

Court- wise and Station-wise pendency of Civil and Criminal Cases as on 31.03.2021

Court- wise pendency of Cases as on 31.03.2021

Total
Station-wise pendency of Cases as on 31.03.2021

Total

Grand Total

Dhalai Judicial District



Sl No. Name of the District (s) Civil Criminal Total

1 West Tripura Judicial District, Agartala 5004 11963 16967

2 Gomati Judicial District, Udaipur 1043 3244 4287

3 South Tripura Judicial District, Belonia 1147 1890 3037

4 Unakoti Judicial District, Kailashahar 702 2932 3634

5 North Tripura Judicial District, Dharmanagar 1131 2481 3612

6 Sepahijala Judicial District, Sonamura 785 3752 4537

7 Khowai Judicial District, Khowai 393 2136 2529

8 Dhalai Judicial District, Ambassa 310 1795 2105

10515 30193 40708

District-wise pendency of   Civil and Criminal Cases as on 31.03.2021

Total


